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IN THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 880 OF 2022

IN THE MATTER OF:

SOHAN VIR SINGH .. Applicant
Versus
Virender & Ors. ...Respondent(s)
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 880/ 2022

IN THE MATTER OF:

SOHAN VIR SINGH

S/0 SHRI ANTRAM

R/O WARD NO.10, RAJIV GARDEN,

MAIN MANGAL BAZAR ROAD,

LONI, GHAZIABAD, U.P .... APPLICANT

VERSUS

1. VIRENDER
S/0O SHRI NAAHAR SINGH
R/O WARD NO.10, RAJIV GARDEN,
MAIN MANGAL BAZAR ROAD,

LONI, GHAZIABAD, U.P.
2. MUNICIPAL CORPORATION OF LONI, GHAZIABAD

THROUGH ITS COMMISSIONER,
TEHSIL LONI, DISTRICT GHAZIABAD

3. DISTRICT MAGISTRATE
DISTRICT GHAZIABAD, U.P. . RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO.2 MUNICIPAL
COPORATION ON LONL,GHAZIABAD

MOST RESPECTFULLY SHOWETH :-
FACTS AND GROUNDS
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1. That the present appeal has been filed by Shri Sohan Vir Singh, before
the Hon'ble National Green Tribunal, Principal Bench, New Delhi, sitting
at New Delhi, for seeking directions to respondents no,2 & 3 to take

prompt coercive and remedial action against the respondent no.! for air

pollution.

2. That the respondent no.1 is running a shop of cattle fodder (bhusa) from
his premises and due to the circulation of the dust of the fodder and the

fodder also spayed in the entire adjacent houses and on the road.

3. That the applicant lodged a written complaint to the respondent no.2
upon which a notice dated 25.08.2022 has been served upon the
respondent no.1 and the shop of the respondent no.1 was closed by the
officials of the respondent no. 2 on 30.08.2022 but the respondent no.1
again open the shop after an hour and breached the order of the

respondent no.2. the copy of the notice dated 22.10.2022 is annexed
herewith as ANNEXURE -A-1

4. That the notice dated 26.08.2022, was send to respondent no.! regarding
illegal straw in ward no.10 rajiv garden mangal bazar 60 foota road loni
district Ghaziabad, in relation to the operation of the troll, which is being
operated as an illegal straw stall, due to which common citizens are
having difficulty in breathing, and air pollution is spreading due to straw.
This notice also serve as a warning to close the above illegal straw pile

within 3 days otherwise legal actions will be taken.
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That the respondent no. 1 did not took the orders as well as the notice
seriously given by respondent no.2 for closing the illegal straw stall,
which resulted in air pollution and various other illness and health

problems to the people living nearby in that residential area.

That the people residing in that area are falling sick and facing majorly
health problems like pneumonitis, fibrosis, sinuses etc, the copy of

prescription are annexed herewith as ANNEXURE A-2.

That on 15.09.2022, respondent no.2 with the help of the police

department, the straw stall/shop has been closed, whose geotag photo is

attached as an ANNEXURE A-3.

That on 16.10.2022, respondent no.1 reopened his shop again, due to
which Complaints were registered to various authorities by the people of

that same residential area are attached here as annexure herewith

ANNEXURE A-4.

That the respondent no.1 has done nuisance and air pollution created
from his cattle fodder shop, which is not bearable and the same is liable
to be stopped immediately because the air around the area is getting toxic

and hazardous.
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PRAYER

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may graciously
be pleased to:

i.  Direct the respondent no.1 to close/ stop the running of the cattle fodder
shop.
ii.  To impose environmental compensation upon the violation of the orders.
iii.  Passany such other order as may deem fit.
.
R ent
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/;{ \
PRIYAN »%@Aw

Advocate

Counsel for SEIAA, U.P.
Chamber 04, Shivalik Tower
K aushambi, Ghaziabad

Dated: __.01.2023
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 880 OF 2022
Uttar Pradesh

IN THE MATTER OF:

SOHAN VIR SINGH ... Applicant
Versus
Virender & Ors. ...Respondent(s)
AFFIDAVIT

Affidavit of DR. Shailendea Kr Singh, aged about 46 years s/o Sh. Bhageshvar
Singh, presently posted as Executive Officer, NagarPalika Parishad,Loni
Ghaziabad Uttar Pradesh.

1. That | am posted as stated above and well conversant with the facts of the
present case and as such competent toswear this affidavit before this Tribunal.

2 That the accompanying reply has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying reply are true and correct and the
knowledge has been derived from official records and nothing material has

been concealed there from.

Py

= R DEPONENT
e E)d__‘_r_‘_QOm,m." N
N U9,

ALy,
i\,
,022 o\

AN
1 No. 140/2 N s


Palika Parishad,Loni 

Uttar Pradesh 

Ghaziabad Uttar Pradesh. 
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VISION CARE CENTRE '/
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DR. JASDEEP KAUR
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SHTI VISION CARE CENTRE

A'5/2, Vikas Kuﬂj COlOﬂY. Near Shanti Nagar Bus Stand, Lonj' Ghaziabad (UP.) Mob : /290049752

HEALTHCARE HOSPITAL

Nandgram More, Meerut Road, Ghaziabad (UP.) Mob : 9540760225 . Timing : 5.00 pm to 8.00 om
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CHARITABLE DIAG N(j)sjnc%;’%m E. DELHI Tel. 011-22003534, 220071556

-9/ i Fax . 011-22003531
o5, KAISHNA NAGAR, DELHI, PIN 11005 E-mail : info@satdiagnostic.cor
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SOHAN VEER 30/M 04.07.16

MRI OF BRAIN

MRI study of brain performed by taking T 1&T2W spin echo & IR images in axial
sagittal & coronal planes.

Cerebral hemispheres show ndrmal signal intensity. No definite focal hypo or
hyper intense lesion seen. '

Both lateral & 111" ventricles appear normal in size, shape & position.
Sella tu?cica & Juxta sellar structures appear normal.

Basal CSF cisterns & sulcal spaces appear normal.

Cerebellum shows normal signal intensity. Brain stem appears normal.
IV ventricle is in the midline showing normal appearance.

Cerebello pontine angle cisterns appear normal.

Note is made of left frontal and bilateral ethmoid sinusitis. 1

———ry—t — pl
Please correlate clinically /

/
DR PANIKAJ JAIN

DMRD DNB RADIODIAGNOSIS

It is only a professional opinion, kindly correlate clinically
Not valid for medico legal purpose

VAN P



| Guru Teg Bahadpy Hospital
Dilshad Garde¥, Dejpj-1 10095

Name- Sohan Veer

CR No- 599270
Date- 03.08.2016

Age/Sex- 31Y/M
No of films-2

CT ID-11169
Investigation- NCCT PNS

Thin axial sections were taken sequentially from superior wall of frontal sinus to
inferior wall of maxillary sinus and 3D reconstructions were made.

Soft tissue attenuation noted in b/l maxillary sinuses,

b/l ethmoid and sphenoid
sinuses. In right maxillary sinus,

the soft tissue opacity is polypoidal in shape.
Right osteo meatal complex is patent, left OMC is blocked.

B/l fronto-ethmoid recesses are patent.

B/l spheno-ethmoid recess appear normal

Deviation of nasal septum noted towards left side.

b/l lamina papyracea appear normal.
Left nasolacrimal duct is blocked. Right NLD patent.

IMPRESSION- Findings suggestive of b/l maxillary sinuses, b/l ethmoid and
sphenoid sinusitis with right Maxillary sinus polyp. DNS towards left.
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vr. bupta Nursing Home ¢ Hospival

25, RAJ BLOCK, NAV, AHDARA, DELHI - 110032
Phones :0 218, 22321622
www.drguptanursinghome.in Emall-dgnh.1973@gmall.com

Atfordable Quatity Heaith Care
Since 1973
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